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~. the Chairman of the Committee on Private Memben' Bills and Resolutions having 
been authorised by the Committee, preaent on their behalf this their Forty-fint R.cport. 

2. The Committee met on the Uth April. I 964 to consider allotment of time to 
the Relolutions let down in the Litt of Business for Friday, the 17th April, 1964. 

S. The Members whole resolutions had been included in the I.Jat of Business for 
the 17th April, 1964 had been invjtedi to present their views on the reeolutiolu before 
the Committee. Sarvuhri ·Bhishma Prasad Yadava and M. P. Shink.re attended the 
sitting. 

4. The CDmmittee recommend the allocation of time u folloWI :-

(1) Resolution regarding Ditparity in income. 

(2) Reeolution ~ Board for issue and adminiltration 
of industrial quotas1 etc. 

(!} Reeolution regarding Calcutta Metropolitan Planning 
n- .. ......,maauon. 

(4) Ret0lution. regarding Merger of Goa, Daman and Diu. 
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S. V. KRISHNAMOORTHY RAO, 
Chairman, 

Committee on Pri'UIJU Members' 
Billi anti Raolvtioru. 




